IN THE CENTRAL ADMINISTRATIVE TRIBUNAL_H%DERQBAD BENCH AT WYDERABAD,

0.A.NO. 235 of 1990, <

Between L Dated:10-6-93f”4,
i ®isunder Singh. ¢ L -
2., G.Nageswara Rao.,// . eee Ppplicant

1, Tha State of Andhra Pradesh, rep. by its Chief Secretary to Govt.,

. ‘Socretariat buildings, Saifabad, Hyd. .
2, Union of India, :ep;'bY its Secretary, Ministry of Home, Department
. of Qarsgnnsl.Affairs,‘forth'Blgck.»Nau Celhi. z”f, ' T
3,/ Union Public Service Commissicnsr, New Dalhi, reps by its Secretary.

4, Sri. Ch, Sriramachandra Murthy,. .
see . RBSpﬂndm ta *

Counsel for tle Applicants" :Sri: 1.V.5, Rao, - . ' — )

Counsel for the Respondents +3ri, D.Pandurangs Reddy, Spl.-

counsel for A.P.Stata,. .
'§ri. M'ﬂ«--‘b-w-_m&aj' Addl.CGSC.

CGRAM: e e ‘ S .

Hon'ble Mr, A.0.fRarthi, Administrative Member

Hon'bla Mr. T.Chandrasskhar Reddy, Judicial ﬂempar

The Tribunel made the-Pollowing order:-

.None for the applicant:- Even on -the previous_coccasion,
i,e;ton 13.4.93 whan this case cams up Por hearing neither the counsel
for ‘the applicant nar the applicant was present: Even today nons
appeared for the applicant. - ‘

Tho application is thersfore dismissed for default,

Mr. D.Panduranga Reddy for the respondents present and
heard, ’

Daputy_RegisTE?é(Jaalf)
Copy to:- . ot

1, Chiaf‘Sec:eﬁaﬁy tg Gavernment, State of ATP., Sacratariat buildings
Saifabad, Hyd, .

2: Secretary, Ministry of Home, Department of Personnal Affairs, Union
.of India, HNorth Blogk, jNew Delhi. 7 .

3" "Secretary, Uniop Public Service Commission, §ew Oslhil =7 = 7 .°
4y One gopy to Sri,l.V¥.5.Rao, advocate, Plot No.15, Arvindnagar, Hyd.
5. One copy to_ Sri. D.Pandurangs Reddy, Spl. counssl far Ap, State

6. One copy to S5ri. o & Devenksfiddl. CGSC, CAT, Hyd. ~

7« One spars copy..



AL

C Cwel ’
TYPET BY COMPARED BY
CHECKED BY ZEPROVED 3Y

I3 THE CLENMTRA ADHlNiSTRATIVE TRIBUNAL
- MYDERABAD BENCH AT HYDERABAD

, THE HON'EBLE MP|IUSTICE V.NEELADRI RAC
, , ' , VICE CHEIRMAN

THE HON'BLE Mk.A.B3.GORTY ; MEMBER(AD)

AND

THE HON'BLE PMR,.T.CHANDRASEKHAR REDLY

. MEMBER(J) -
4D )

THE HON'BLE MR.P.T.TIRUVENGADZM :M(Aa)

Dated @ /61%/ﬂ—1993

Qe
ORDER/ JURGMENT 3

-

— femffir sy e
Megdig—y/ T Pig " CTKT NG,

-1
0.2, No. 2@7 7
ToEGNST ' AWip. )

Admitted and Interim directions
issued

Allowed

Disposed of with directions
«Dismissed

Dismissed as withdrawn

Dismisgsed for default,

Re jected/ Ordered
 No~Utrder as to costs.

pvm






